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Goverrment keep in touch with them and
provide reasonable assistance, whenever
sought by the State Governments, like the
provision of armed forces of the Union etc.
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Sale of Bombs

3628. SHRI D. N. PATODIA :
SHRI B. K.

DASCHOWDHURY :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that bombs are
sold openly in many States :

(b) whether Government have tried to
find out the reasons of the sudden rise in
the sale of bombs ; and

(c) whether the source for the supply
of raw material for such bombs has been
detected and, if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME A/ FAIRS AND
MINISTER OF STATF DEPARTMENTS
OF ELECTIRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K. C. PANT): (a) Government have no
informa‘ion that bombs are on opsn sale in
any State.

(b) acd (¢). Do not arise.

Commilttee on Students’ Unrest

3629. SHRI D. N. TATODIA :
SHRI N. K. SOMANI :
SHRI S. K. TAPURIAH :
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :
(a) whether it is a fact that a Committee
of the Central Board of Education will go
into the causes of students’ unrest in India ;
(b) if so, what is the composition of the
Committee ;
(c) what is the participation of the State
Governments in the matter ; and

(d) what are the terms of reference of
the Committee ?





